CENTRAL ADMINISTRATIVE TRIBUNAL

CALCUTTA BENCH

OA, 338 of 1996

Date of Orders ¢ 12.6.97.

Present: Hon'ble Mr.Justice.A.K.Chatterjee,ViCeochai:man.

Hon'ble Mr, M.S.Mukherjee,Administrative Member.
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' For the petitioner: NONE,

o For the respondents: Mr.M.S.Banerjee,
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None appears for the petitioner, Order sheet

‘reveals that none élso appsared for'the petitioner on

, o several previous dates.'Mr.M.S.Banerjee,ld.counsel{with
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Mr.S.K.Dutta,ld, counsel, appears for the respondents
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We are of the view that the petitioner is nc&

% 3 interested to proceed with the case further. In such
f circumstances, the application is dismissedAfor‘def
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